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LOK SABHA

Thursday, April 16, 2858/Chaitns  21, 
1881 (Saka).

The Lofc Sabha met at Eleven of the 
Clock,

[Mu S m m in the Chair] 

ORAL ANSWERS TO QUESTIONS

Indian fnatftnte of Technology, 
Kftarsgpw

+

fShrt Suhodh H*uaa:
,11u J Shri 8. C. Samanta:

 ̂Shri ft. C. Majhi:
(_8hri Ajit Singh Sarhadi:

Will the Minister of SokattBe I*, 

aearch and Cultural Affair* be pleased 

to state:

(a) whether It is a fact that a Re­
viewing Committee has been appoint­

ed by the Government to review the 

working and  development  ol  the 
Indian  Institute  of  Technology, 
Kharagpur;

(b) if so, how many members have 

been appointed on this Committee;

(c) whether they have started their 

work; and

(d) if so, since when?

The Minister of Scientific Research 
and Cultural Affairs (Shri Humayon 

Kahir): (a) A Reviewing Committee 
was appointed by the President ot 
India is his capacity as the Visitor 

ot the Institute;

(h) live;

(c) and (d).  The Committee start­
ed work on -fhe 12th January, 1959, 

«<Ai) LSD —1.

117*0-

and has submitted its report on 29th 

January, 1969.

Shri Subodh Hanads: May I know

whether this is the first time  fhafc 

such a Reviewing Committee has been 
appointed?

Shri Homaywt Kahir; For this Ina.

titute, yes Sir.

Shri 8. C. Sanunta:  May I know 

whether the shortage of equipment 
in the Mining Engineering department, 

end of staff also, will be considered 

by this Reviewing Committee?

Shri Hamayon Kahir: I have said

that the Reviewing Committee has al* 
ready submitted its report

Shri Ajit Singh Sarhadi:  May  1

know ii the question of opening a 
centre for examination at Ambala haa 
been considered, in view of this bdqg 

a leading Institute which muet cater 

to the whole country?

8hrl Bomayon KaMr: This does net 

arise out of this question.

Shrt Snbodh Haasda: May I knew
whether the report at the Reviewing 
Committee will he laid on the Table 

of the House?

Shri Humayoa KaMr: The report is 

at the present moment under the con­
sideration of the governing body of 
the Institute, under the direction of 
the Visitor; and, till the Visitor has 
considered the report it is consider­
ed secret When it has been consider­

ed by the Visitor and  bis  orders 
secured I shall place it on the Table 

ol the House.

Shri Achar; May I know  if  the 
Reviewing Committee haa considered
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the quntioa of admissions to tibe Ins­
titute and, if so, what axe its secom- 
mendatkma?

Mr. Speaker: He is asking about the 
«etails of the report  It will be placed 
DP the Table of the House.

ft̂ yhnnmttaBaMr: What to* 
the defects noticed in the working of 
this Institute which  warranted  the 
appointment at this Reviewing Com- 
aotttee?

8hri Humayun Kalrtr:  Then is no 
question of detects; we are very much 
p#M0ad vKh  the  woifctyp  of  the 
Institute.  But under the Act, the 
Visitor xnay appoint from time to time 
PfWfloqs to review the progress and 
the work of the Institute, and it is in 
ttmpi of ttw* that a Committee has 
bjpn appointed.

Shri Joachim Alva:  Is it not true 
feat fee reputation of this Institute 
ft rather high but it is for bringing it 
into line With the best institutions in 
Um world that this has been done?

fU fbuaaywa KaMr: We consider 
It to be one of the best institutes in 
the w«rld already.

Shari Bam Kriahe* Gajpt*: Hay  I
know whether this Committee will also 

the question of admissions?

Mr. Speaker: It has examined and 
submitted a report.

Mai Vajpayee: May I know if notice 
of doverqment's intention to call an 
enquiry was given to the Institute and 
its reactions obtained?

Ham*r«w Sabir:  Of course,
4Prs i* (s in the terms of Act itself.

WawJp QlMMiflS
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rShrf S. O. Ssmaata:
*VUM> i 8hri Subodh Haos*a: 

[Shri D. O. Shama:

JHU the Minister of ydacatjon be 
ftyftttd to refer to the xeply given to

Starred Question No. 459 on the 2ml 
December, 1M8 and statg:

(a) whether  the  manuscripts  of 
foreign classics  and  Biology  series 
have been selected far publication;

(b) whether individual authors can 
approach the Central Government for 
such assistance as is generally offer., 
•d to publishers; and

(c) the languages in which the sub­
mitted manuscripts have been written?'

the Minister of (Dr. K»
L. ShrimaU): (a) The  Scheme  bias 
been dropped.

(b) and (c). Do not arise.

Shri S. C. 9**es*a:  my I k9*w
whether the UNESCO proposal  to 
award ten prices to Indian «uItems for 
the best boofc for the new  reading 
public has been implemented?

Dr. K. L. ShrimaU: This is a differ* 
ent question. As far as I remember, I 
think a press notification has  been 
issued, but I cannot say at what stage 
the proposal is.  It is entirely a diff­
erent matter.

Shri Snbodh Hands: What is  the 
reason for dropping this proposal?

Dr. K. L. ShrimaU: While the Minis, 
try was negotiating with the publishers 
the publishers independently brought 
out the books, and they were of quite 
good quality. Therefore, the proposal 
to give subsidy to the publishers waa 
dropped.
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